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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM

NAME OF THE PARTIES

ATTENDENCE CUM-ORDER SHEST OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPATIY LAW TzuBUNAL ON 21.11.2017

C.P No. 14s1/(MAH)/2017

Present: SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

Ashish Vasanji Shah

Petron Engineering Construction Ltd

SIGNATURE

SECTION OF THE COMPANIES ACT: I & BP Code 20 16

S. No. NAME DESIGNATION
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RDER

cp NQ. 145r/t&Bp/NCLT/MB/MAH/2017

For the parties have agreed for settlement t\'herein tht'CorPorate Debtor

a8reed to make t34 lakhs in three instalments Siving three Post-dated chequcs for

an amount of {11,00,fi)0 \'ith.1 date of 1.12.2017. 111,00,000 i{ith,1 date of 1.1.2(118

and {l2,00,000 \\'ith a date of 1.2.2018, upon which, the I'etitiont'r is dirc.t&l k) iile

Withdra!1'al Memo on the next date of hearing on rec!'iPt of the Post-dated chequcs

I i{t }hi( m.ttk'r for certi fying Settlement. 27.1 i.2l)17

sd/- sd/-
V- NAI,I-ASENAPATTry
N4embt,r (Ttchnical)

B.S.V. PRAKASH KUMAR
\lember (Judicial)


